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visibility, The aircraft was flying at
about 5000 feet above the ground
level and continued to fly into Indian
air-space in an easterly direction and
turned further North and then South.
When this aircraft had intruded to a
depth of 48 Kilometers inside Indian
territory, an IAF aircraft was ordered
to intercept it. The IAF intcrcepting
airzraft spotted the Pakistani aircraft
at 13.15 hrs. and made severa!
at empts to contact the Pakistani air-
craft on the Radio telephone. Since
there was no response, the Indian
aircrafc flew alongside the Pakistant
aircraft, waggled its wings and then
flow ahead with a view to leading the
Pakistani aircraft to an Indian air-
field. The Pakistani aircraft s.arted
descending fast in a violent evasive
action. The IAF intercepting aircraft
then fired a warning burst but des-
pite this warning, the Pakistani air-
craft continued its evasive action and
tried ‘c escape. The IAF intercepi-
ing aircraft was, therefore, obliged to
shoot down the Pakistanj aircraft.
The Pakistani aircraft was shot down
at 13.30 hours and the pilot of ‘he
Paokistani aircraft died.

The unprecedented deep intrusion
of this aircrafi, the suspicious De-
haviour of the pilot and his failure
to land, gave the impression that hc
may have been on some reconnais-
sance mission. Since the aircraft was
equipped with VHF (Very High Fre-
quency) set and VOR (very high fre
quency omni range), the pilot couid
not have strayed so far into Indian
territory inadvertently, specially as
the visibility in the area was very
good and the weather was perfectly
clear.

The inspection of the wreckage of
the aircraft revealed that the Pilot
had no military insignia or rank
badges but was in civilian clothes
According to the documents found in
the wreckage of the aircraft, he was
an employee of the P.IA. The air-
craft was not armed, but the use of
such aireraft is mot restricted to
training only.

Produetion of MLGs,

*18. 8Shri C. C. Desai:
Dr. Karni Singh:
Shri Ramachandrg Ulka:
Shri Dhuleshwar Meena:
Shri Hokam Chand
Kachhavaiya:

Will the Minister of Defence bhe
pleased to state:

(2) whether the MIG complex
been fully constructed;

(b) if so, the detauls thereof;

(¢) whether the production of MIGs
has started; and

(d) if so, the details thereof?

The Minister of Defence (Shri
Swaran Singh): (a) and (b). No, Sir.
Construction of factory buildings has
made considerable progress. Procure-
wmz2nt of Plani, Machinery, equipment,
translation of documents, recruitment
and training of personnel are prugres-
sing satisfac.orily to match a coordi-
nated programme of manufacture.

(¢) Yes, Sir,

(d) The production of the aircraft
at the MIG faclorieg is planned in
four stages viz. from Major Assem-
blies, from Sub Assemblies, from de-
tailed parts and from raw materals.
The first phase commenced during
1966-67 and some aircraft have beent
delwvered to the Air Force. The air-
craft under the last phase would start
ccming out of the production line in
about 3 years.

has

High-Power Transmitters for Border
Areag

1. Dr. Karni Singh: Wi'l the Minis-
ter of Imformation and Broadcasting
be pleased to state:

(a) whether the proposals to set up
high-power transmitters on  border
areas have been finalised;

(b) when will these transmiiters be
actually set up; and

(c) whether the work is going on
according to the schedule?
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The Minister of Infermntion and
Broadeasting (8hri K. K. Shah): (a)
The proposals to set up High Pcwer
Transmitterg in five border areas
have been finalised and in the vemuin-
ing five cases proposals have been
gwhod but they are awaiting sanc-

on.

(b) and (c). Equipment has been
ordered in all cases with the approval
of Finance, Sites have been selected
in all the cases excepting onc and
building construction work is in pro-~
gress in three cases. Three of these
High Power Transmitters are expected
to come up during the financial ycar
1967-68 and the rest are expecteq to
be completed within the next two
years.

Manufacture of Fighter angd Helicupter
Planes

2. Dr. Karni Singh: Wil} the Minis-
ter of Defente be pleased to state:

(a) whether any progress has been
made regarding the indigenous manu-
facture of fighter and helicopter
planes; and

(b) if 8o, the extent thereof?

The Minister of Defence (Shri
Swaran Singh): (a) and (b). Yes, Sir.
The major tasks undertaken by the
Hindustan Aeronautics Ltd. are as
follows:—

(i) Manufacture of the Gnat air-
craft under licence;

(ii) Design, development and
manufacture of the Jet Fighter
HF-A4;

(itl) Manufascture of the super-
sonic interceptor MIG-21 in-
cluding its engine and air-
borne electronic equipment;

(iv) Manutfacture under licence of
the Alouette helicopter in-
cluding its engine.

The Gnat is in full production at
the Hindustan Aeronautics Ltd. Fur-
ther deliveries of the Gnat wegs made
during 1966-87.
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The HP-24 Mi, 1 aircraft Bis been
put into production and & number of
them were delivered to the Indian
Air Force during the year. The
Hindustan Aeronsutics Limited have
also undertaken the of
an ;tmproved version of the HF'-24 air-
craft.

The first phase of assembly of the
MIG-21 aireraft has been completed.
Further phases of manufacture aie in
hand.

The erection of the Alouette heli-
copter from sub-assemblies has com-
menced &t the Hindustan Aeronautics
Limited. The production of the
Alouette helicopter from raw mate-
rials is expected to commence during
the year 1967-68.

Notes exchanged between India and
China

3. Shri Yashpal Singh:
Shri D. C. Sharma:

Will the Minuster of External Affairs
be pleased to state:

(a) whether any notes have been
exchanged with the Government of
People’s Republic of China after the
termination of the last Session of
Parliament; and

(b) if so, the details thereof”

The Minister of External Affairs
(Shri M. C, Chagha): (a) and (b).
Beveral notes have been exchanged
with the Government of the People’s
Republic of China since the termina-
tion of the last session of Parliament
White Paper No. XIII containing notez,
memoranda, etc. exchanged with the
Chinese Goverrment since Februasry
1988, is being placed before Parliament
shortly.

Atomic Power Statien, Tarapere

4. 8hri George Fornandes; Will the
Prime Minister be pleased to state:

(8) the terms of the contract enter-
ed into by the Government of Indls





